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BEFORE THE NATIONAL GREEN TRIBUNAL

SITTING AT PUNE
INTERIM APPLICATION NO 63 OF 2022
IN

APPEAL NO. 20 OF 2022

Paul Lobo and Ors ).... Appellants

Versus

Goa Coastal Zone Management Authority and Anr

)...Respondents
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Annexure A-3 - A copy of the Affidavit of |[{02Lf -

Service in the present Appeal {0325
The index is filed on the day of April at
Goa
Through (/
for '
RONITA BHATTACHARYA Appellant

Advocate for the Applicant ,
1%t Floor, Masjid Manor Building
16, Homi Modi Street, Fort,

Mumbai — 400 023.
ail: ronita.b6@email.com
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BEFORE THE NATIONAL GREEN TRIBUNAL

SITTING AT PUNE

INTERIM APPLICATION NO 64 OF 2022

IN
APPEAL NO. 20 OF 2022
Paul Lobo and Ors ).... Appellants
Versus |

— Qg\oa Coastal Zone Management Authority and Anr

)...Respondents

e

I
. \/
.,
B R L AT, N
Lk

FYADDITIONAL AFFIDAVIT IN REJOINDER ON

BEHALF OF THE APPELLANTS

1. 1, Jose Fernandes, residing at House No. 23, Tamborim
Cavelossim, Salcete, Gda, Appellant No.3 above named
herein, the Applicant No. 3 above named herein, do hereby

state on solemn affirmation.

4m(/
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2. 1 say that I have read the present Appeal No 20 of 2022
and the [As filed therein and am therefore conversant
with 1ts contents. I have also read the various pléa&ings
and affidavits filed by all the parties in the present
Appeal and am conversant with the contents of the said
Affidavits. Thus, I am competent to depose by way of the
present affidavit on behalf of the.Applicants in the said

matter.

. The present Affidavit is being filed as per the directions

of this Hon’ble Tribunal vide its order dated 19.04.2024,
wherein the Appellants were required to put on record
the explanation behind the address and contact details of
the Respondent No. 2 subfnitted by the Appellants in the

causetitle of the present Appeal.

6. 1 say that the Appellant has obtained the address of the

Respondent No. 2 from the following legal documents
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issued by Government authorities which are already on

the record of the present Appeal:

Sr | Document Page No
No

1 Impugned Direction issued by | 54,57
the GCZMA dated 03.03.2022

2 Recommendation/Permission | Page 798
dated 20.10.2015 issued by the | (Internal page 27)
GCZMA to the Respondent | Affidavit of the

No. 2 Respondent no. 2
| dated 23.08.2022

Conversion Sanad dated Page 783-786

12.04.2016 issued by the (Internal page

Collector to the Respondent 32.35)

No. 2 Affidavit of the
Respondent no. 2
dated 23.08.2022

Technical clearance order Page 788-790,
dated 22.07.2016 issued by the | 791

Office of the Town Planner to | (Internal page
the Respondent No. 2 37,39,40)
Affidavit of the
"Respondent no. 2
dated 23.08.2022

5 Construction License dated Page 792,
22.10.2016 issued by the (Internal page 41)
Village Panchayat, Cavellosim | Affidavit of the
Respondent no. 2
dated 23.08.2022
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6 OA 28 0f 2021 filed by the Page 69- 80 of

Appellants the Appeal Paper
book
Application made by the Page 932-934
Respondent No. 2 to the Affidavit of the
Respondent No. 1 Respondent No. 1
dated 12.01.2023
7 Environmental Clearance Page 933-934
issued by the MoeFCC on Affidavit of the

28.06.2000 Respondent No. 1
| dated 12.01.2023

‘Additionally, as is evident from another communication
between the Respondent No. 1 GCZMA and the
Respondent No. 2 dated 16.12.2022, which was issued
subsequent to the filing of the present Appeal, also used
the same address as the one used in the causetitle of the
present Appeal. A éopy of the communication dated
16.12.2022 of the Respondent No.1 to the Respondent
No.2 has been annexed hereto and marked as Annexure
A-1. 1 therefore say that | was therefore under the

assumption that the address used for the Respondent No.

[
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2 in the cause title of the present Appeal is the correct

address of the Respondent No. 2

8. It is to be noted that when the present Appeal was served
on the Respondent No. 2 on the same address and email
address (as cited in the cause title of the Appeal) when
notice was issued in the present .matter, the Respondent
No. 2 accepted service on the above mentioned address
and email address, which 1s eﬁident from the Affidavit of
Service filed in the present Appeal. A copy of the

;"f;g% + I Affidavit of Service in the present Appeal has been

'I'-‘QGP»., 4 114

2
L e
N RN a
- 2e3rt
- \“.h- i

annexed hereto and marked as Annexure A-3.

9. I further say that-it has never been disputed by the
Respondent No. 2 tha;[ the said Appeal had been
sufficiently served on the said address and email address.
I further say that Respondent No 2 has never asked for
the email address stated in the Appeal to be changed to

any other preferred email address.
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10. [ say that the advocate of the Appellants has
continued to effectuate email communicaiidn of
mentioning, listing of the Appeal, service and
communication with the parties to the email address
soares88@gmail.com, and on some. occasions

inadvertently omitted sending emails to the private email

ddresses of the advocate of the Respondent No. 2.

I say that at least on one occasion, namely at the
time of the mentioning of the captioned Appeal before
this Hon’ble Tribunal Appeal on 26.02.2024, the
advocate of the Respondent No. 2 remained present at
the time of the mentioning of the Appeal .before this
Hon’ble Tribunal at 10.30 am despite the fact that the
advocate of the Respondent No. 2 was not served notice
of the said mentioning on his personal email address,

namely, karpeandassociatesi@gmail.com. The advocate

of the Appellants on that occasion had, on the said

/!
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occasion, similar to the present hearing on 19?04.2024,
inadvertently only served the Respondent No. 2 on the
email address of the party and not the email addréss of
the advocate of the Respondent no. 2. A copy of the
relevant email communication of the advocate of the

Appellant and the Respondent No. 2 has been annexed

the Appellant has no personal knowledge about the

veracity of the said details and the Appellants are not
personally aware of the details of the Director of the
Respondent No.2. I say that at page 783 (internal page
32) of the Affidavit of the Respondent no. 2 dated
23.08.2022 shows a one Mr Sanjéev Mendes was the

representative of the Respondent No.2.
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13. I say that the Respondent No. 2 has unfairly and
incorrectly sought to create confusion about the issue of

the alleged contact information of the Respondeﬁt No. 2.

14. Accordingly, I say that the prayers sought by the

S Appellants in Appeal 20/2022 deserve to be allowed and
WO 7 |
e KHM»EI?;TU\ made absolute.

(L/ Solemnly Affirmed at Goa ) <7
| Dated this#° }L*Day of April 2024) Deponent
Zf/

VERIFICATION

I, Jose Fernandes, residing at House No. 23, Tamborim
Cavelossim, Salcete, Goa, Appellant No. 3, the

abovementioned Deponent do hereby state on solemn oath and
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affirmation that the contents of the present affidavit are correct

and true to the best of my knowledge information and belief

st A0
Verified at M 9 Goa this 2otk Day of April 2024

L Cpo éﬂt
BEPORE ME
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Whe is personsiiy known to me

thin 22 sday of. & WIao}f?

69"‘;2’5)’

Rog. No..... 5o fhciecfunsseraecifreeer
e
BUBHASH KRISHNA KANEKAR
NOTARY

SALCETE TALUKA
STATE OF GOA (INDIA)




INFORMATION ssqu QDQ% ACY, 2008 %N NEXURE 1,’&._1

GOA COASTAL ZONE MANAGEMENT AUTHORITY _
C oo Departinent of Eavirenment (e el Goa)d « O O (2__
A Beor, Dempe Fower, Patto Plasa,
Panah Giea, 40007
vadbwww . ermagongovin.

Ret Mo, GUAMA S 150000 710 6 Date: 16/ 12 /2022
To

Moa Nova Resovts v Lad,

C ool Soares and ASsOCIales,

-1, Vikas Building. near Pharmacy College,
18" June Road. Panaji-Goa.

" :S;ME,, mwm
P Mﬁ.m fs g ’A

Sub: Minor changes in approved plans for proposed Construction of Hotel/Reso
ai property bearing Survey No. 134/3 of Cavelossim Village Salcete Taluka.

Reft 1. This Office letter No. GCZMA/S/15-16/09/1775 dated 20/10/2015.,
2. This Office letter No, GCZMA/S/15-16/09/216 dated 25/04/2022
3. Your letter dated 12/12/2022

Str.

VAGEM.

Vide letter N
3:
eranted perogiidn 13@’

3

ZMA/S/15-16/09/1775 dated 20/10/2015 this Authority had

. Soares and AssociatesG-1, Vikas Building, near Pharmacy

College,} S‘m" » Panaji-Goa, for Construction of a Hotel/Resort project in Survey
No. 134/3 of Cavelossim village Salcete Taluka. Further you have requested for minor
changes in approved plan without any increase in area.

It is informed that the Goa Coastal Zone Management Authority (GCZMA) had

already approved Hotel/Resort Project. Hence, this Office has no objection for minor

earlier by this authority vide dated 29/04/2022.

All other terms and conditions stipulated in our earlier appro‘val lettcr No
GCZMA/S/15-16/09/1775 dated 20/10/2015 stands remain the same and should be
strictly complicd with.

Please find enclosed herewith the plan showing minor changes was duly endorsed

~

by this olfice.

Yours faithfully,
Euch: As above ﬂw,lv
\ \
(Dashara . Redkar),
Director of Environment & CC/
‘ Member Secretary GCZMA

ol
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From: Ronita Bhattacharya ronita.bs @gmail.com & -
Subject: Service of Appeat Mo. 20 of 2022
Date: 20 July 2022 at 9:58 AM
To: goacoastalzone@gmail.com, soaresB8@gmail.com, ce-wrd.goa@nic.in, secy-moef@nic.in, Legal Monitoring Gell
Ime.moefcc@gov.in,

BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT PUNE
Appeal No. 20 of 2022

Paul Lobo and Ors }.... Appellants
Versus
Goa GCoastal Zone Management Authority and Anr )...Respondents

Attached to this email is a copy of fallowing documents/papers and proceedings in relation fo the abovecaptioned appeal before
the Hon'ble NGT, Western Zone Bench in which you are Respondents:

1. Appeal

2. Interim Application for urgent interim reliefs

3. Appiication for condonation of delay

4. Order of the Hon'hle NGT dated 15.07.2022

5. Notice issued by the Hon'ble NGT dated 16.07.2022

Please note that a copy of the present email will be utilised to show completion of service upon you. Physical copies will also be
served upon you shortly.

The next date of the matter is 25.08.2022, you maybe present if you so desire.
Regards,

Ronita Bhattacharya Bector

Advocate, High Court at Bombay
1st Floor, Masjid Manor Building,
16 Homi Modi Street,

Fort, Mumbai 400023.
Telephone; 022- 22820152
Mobile: 9920097464

B 01_Complete-Petition_001_1654539487756 (1).pdf

P . o T

. ) = -

EUF (a3 e (75

01_IA_001_1653 01_IA_Q01 1653 01_IA_001_1653 01_IA_001_1653
909700403.pdf  908700403.pdf 909700403.pdf 909700403.pdf



From:
Subject:

Date:
To:

BEFOHE THE NATIONAL GREEN TRIBUNAL S(TTING AT PUNE

Ronita Bhattacharya ronita bs@gmail.com &
Re: Regarding Webex Meeting invitation Link for Video Conterencing dated 25-08-2022

Tribunal (WZB), Pune
9 January 2023 at 5:15 PM

1070

{10.30 AM) at Nationa] Green

National Green Tribunal Pune ngt-pune@govin, NGT-WESTERN ZONE BENGH PUNE punengiwzb@gmail.com
office@anturkar.com, dhruv@aniurkarcom, kampeandassociates karpeandassociates@gmail.com, soaresB8@gmail.com,
advgupte @gmail.com, goacoastatzone@gmail.com, ce-wrd.goa@nic.in, secy-moef@nic.in, Legal Monitoring Gell
Imc.moefcc@gov.in, gopal.officecishirinihajuria@gmail com, Deepak Gupie advguple @ gmail.com

Appeal No. 20 of 2022

Paul Lebo and Ors )..... Appellants
Varsue

Goa Caasta| Zong Managemernt Authority and Arr }...Respondents

1007

} appear on pehalf of tha Appeilants in the abovecaptioned matier was last listed on the causebst dated 18.10.2022, when it was listed at Serial No 11 and automatically adourned to 23.11.2022. On
23.11.2022, (e maiter was fistad at Sr Mo, 12 and was aulomatically adjourned ta 11.01.2023. Bolh causelsts have been attached to this ermail Tor your reference. | humbly requesl Lhal the matter
ba listed oh 12.01.2023, or any gther corvenien] date for the Hon'bla Tribunat instead of 11.01.2023-

| will undertake ail Respondants of the listing of the matter accardingty.

Regards,

Ronita Bhattacharya Bactor

Advocate, High Gourl at Bombay
15t Floar, Mas|id Manor Buiiding.

186 H
Faort,

omi Medi Street,
Mumbai 400023.

Telephone: 022- 22820182
Mabila: 8BB20097464

19-13-2022
(3).paf

23~

il
B

11-2022

(5).pdf

DI Bent-d0gY g

18 Hoir Moo S
Forl, dumbal 4
Telaphone: D22 22826192
Moabile: 9320097364

F2gardz,

When it's time, join the Webex meeting hers,

More ways to join:

Join from the meeting link
Ll

https:fngt-pune wepex.com/ngt-pune) php?MTID=m09d 746 74ba70d [7fceccoe167141d9ea

Join by meating nwmbar

Meating nimber igcomse ooday 2847 Thi SHO

Naeeing pasewnro: WRIyTYPD 42 (87498573 frorr wdeD sysiems!

este Fooo Mapag@vort Akort, ooa Ao P

LRt

BEFOBRE THE NATIONAL GREEN TRIBHHAL STTING AT PHUNE

ST B I N N A R
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Tap 1o join from a mobile device (etterdees only)
+65-6703-6949 251 7765285043 shaapors Toll

Join by phone
+B5-6703-4949 Singapore Toll
Global cali-in numbers

Join from a wdea system of application

o 25177662880@ngt-puna, webex.com

Yau can aleo dizf 2104 202.4 and cnter your dieting rumear

Juoln using Microsoft Lync or Microsoft Skype for Business

Dial 25177662830.n5l-pune@|ync.websex,com

Need help? Go to hiips:/help, webex.com

.
Aradiy,
At Mahotsay
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From: Ronita Bhattacharya ronita.b8@gmail.com & .
Subject: Re: Service of Appeal No. 20 of 2022

Date: 25 February 2024 at 11:35 AM

To: goacoastalzone®@gmail.com, scaresB8@gmail.com, ce-wrd.goa@nic.in, secy-moel @nic.in, Legal Monitoring Cell

Imc.moefcc@gov.in, NGT-WESTERN ZONE BENCH PUNE punengtwzb®@gmail.com, National Green Tribunal Pune
ngt-pune@gowv.in
drruv@aniurkar.com, Deepak Guple advguple@gmail.com, soares88@gmail.com, ce-wrd.goa@nic.in,
gopal.officeotshirnkhajuria@gmail.com
Bec: Rainbow Warriors rainbowwariors2014@gmail.com -

ccn

H

To,

The Hon'ble Registrar,

National Green Tribunal, Western Zong Bench
New Administrative Building, D-Wing,

1st floor, Opposite Council Hall, Camp,

Pune, Maharashtra 411001

BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT PUNE
APPEAL NO. 20 OF 2022

WITH

1A NO. 63/2022

AND
1A NO. 6472022
Paul Lobo and Ors ) .... Appellants

Versus
Goa Coastal Zone Management Authority and Anr )...Respondents

The captioned Appeal is listed at Sr No. 10 of the causelist of the Hon'ble NGT on Monday 26th February 2024 wherein it is
noted that the captioned Appeal will be adjourned and listed on 31st May 2024 for further hearing.

Kindly allow the advocate for the Appellant to mention the captioned Appeal betore the Hon'ble NGT, Western Zone Bench at
10.30 am on Monday 26th February 2024 to request an earlier fixed date of hearing in terms of praecipe attached to this email.

All of the Respondents In the present matter have been copled 1o the present Appeal in order to provide them advance notics of
the mentioning of the captioned Appeal at 10.30 am on Monday 26th February 2024

Regards

Ronita Bhattacharya Bector

Advocate, High Court at Bombay
17, 1st Floor, Rohit Chambers,
Janmabhoomi Marg, Fott,
Mumbai 400001.

Mabile: 9820007464

[Due to netwaork issues in the Fort area of Mumbai, please call me on WhatsApp in any urgent
situation] . -

POF

PaulboboMentio
ning (1}.pdf

PoF

Appeal 20_2022
{28-07...23).pdf
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On 20-Ju-2022, at 9:58 Al Borta Shattacharys < oniia DB € gmall com> wols -

BEFORE THE NATIONAL GREEN TRIRUNAL SITTING AT BUNE
Appeal No. 20 of 2022

Faui bobo oane Crs i Anpstants
Vearnils

Gog Coostal Zone I

Anra maspondeni:

agemsnt Avtnar

Attacher! to this =m
befors the Honhie NG T,

nrslation t the anovecanlioned appeal

1. Appeal
2. intenm Appheatinn 105 drgent e reiets
3. Apptication for condonation of -
4, Crder of thae Hor'nie NGT

celay

i
f15.07 2022

Mease not

Lars copummegs
05 S EL

e that 2 copy of the prasent ema will re tlhised 1w show completian of serice upon you, Physicd copiss wii also

a0 vad shorthy
MO yGU SOanay.

The nexi date of the matler 18 25,08, 2022, you mavieg (e

e il you 3o desire,
Regards,

Ronita Bhattachzrya Becior
Advaocats, High Court at Bombay
15t Floor, Masds Manor Buddimg.
16 Homi Modi Streetl.

Fort, Murnbai 400023,
Telophone: J22. 22820192
Mohile: 8920097464

& 01_Compiete-Petition_001_1654539487756 (1).pdf

<01 WA GO1_15533097304
<01 §A_ 001 1B330337004

sl 1A Q0T 1652809700405 pdi=
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From: Ronita Bhattacharya ronita.bs@gmail.com & .

Subject: Re: Mentioning of Appeal No 20 of 2022 on Fri
Date: 4 April 2024 at 11:40 AM
To: yoacoastalzone@gmail.com, soaresB8&gmal

day 5th April 2024

\.com, ce-wrd.goa@nic.in, secy-moet@nicin, Legal Monitoring Gell

100%

imc.moelcc@gov.in, NGT-WESTERN ZONE BENCH PUNE punengtwzb@gmail.com, National Green Tribunal Pune

ngt-pune@govin

Cc: dhruv@aniurkar.com, Deepak Gupte advgupie@gmail.com, gopal.officeofshirinkhajuria@gmail.com

Bee: Rainbow Warriors rainbowwarriors2014@gma

To,

The Hon'ble Registrar,

Naiional Green Tribunat, Western Zone Bench
New Administrative Building, D-Wing,

1st floor, Opposite Ceuncil Hall, Camp,

Pune, Maharashtra 411001

BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT PUNE

APPEAL NO. 20 OF 2022
WITH

1A NQ. 63/2022

AND

1A NO. 64/2022

Paui Lobo and Ors ) .... Appellants
Versus

il.com

Goa Coastal Zone Management Authotity and Anr )...Respondents

Kindly allow the advocate for the Appellant to mention the captioned Appeal before the Hom’ble NGT, Western Zone Bench at

10.30 am on Friday 5th April 2024 to request an

carlier fixed date of hearin

q in terms of the praecipe attached to this email.

The captioned Appeal was last listed at Sr No. 10 of the causelist of the Hon'ble NGT on Monday 26th February 2024 wherein it

was noted that the captioned Appeal will be adjourned an

matter the Appellarits pray that the 1A no of 64 of

All of the Respondents in the present matter have been copied to the present Appeal in order to provide th

the mentioning of the captioned Appeal at 10.30
Regards

Ronita Bhattacharya Bector

Advocate, High Court at Bombay
17, 1st Floor, Rohit Chambers,
Janmabhoomi Marg, Fort,
Mumbai 400001.

Mobile: 9820097464

d listad on 31st May 2024 for further hearing. Due to the urgency in the

2022 for interim relief and the |A No 63 of 2022 for condonation of delay be
heard on any convenient early date, or that the Appeal be heard finally on any convenient date.

am on Friday 5th April 2024

em advance niotice of

[Due to network issues in the Fort area of Mumbai, please call me on WhatsApp in any urgent

sltuation]

L

PaulLoboMentio
ning-2.pdf

Ta,

The Hon'ble Beoistror
National Breen i
New Admim
1st floar. Gpr
Mune, Mabarpshin SO0

APPEAL NO. 20 OF 2022

XYL TRY

On 25-Feh-2024 af i1 35 A Ronds Bhatacharys <rnnea hAZamail pomes wiote

BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT PUNE



y¥i i

1A NO. 8372022

1009

AND
1A NO. 64/2022

Pau! Lobo and Ors ) ... Appellants
Versus
ianagement Authority and feor j.. Respondenis

The capboned Appe:

ratod that the caphane:

shruary 2024 wherain s

Kindty alloy ths advorals for tne Azoeiant o menhon e cantl

10.30 am on Monday 25th February 2024 15 reguasl an

interms of prac

Al of the Respondents i the prssey matior b
ot the montioning of the captioned Appearal 100

Regards

Ronita Bhattacharya Bector

Advocate, Pigh Court at Bombay
17, 15t Floor, Rohit Chambers,
Janmabhaomi dzrg. Fr
Mumbal 400007,
Mobile: 3920057464

[Due to network issues in the Fort area of Mumbai. please call me on WhatsApp in any urgent
situation]

b

<PaullohoMentmrng [1ipdls
hppasl 20 2022 (28-07.2023 rif

g SOV AT R e e it DB QI eon: e
FEFORE Y45 MaT »
S a0, S ol ¢

T oy

SR

Sy
Phi regt duie d B e s 0 R LT R R T LI R

TR




£ 01_Complete-Petition_001_1654539487756 (1).pdf
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From: Ronita Bhattacharya ronita.b6@gmail.com *
Subject: Re: Mentioning of Appeal No 20 of 2022 on Friday 5th April 2024
Date: 5 April 2024 at 4:47 PM
To: goacoastaizone@gmail.com, soares88@gmail.com, ce-wrd.goa@nic.in, secy-moel@nic.in, Legal Monitoring Gell
imc.moefee @ygovin
Cc: dhruv@anturkar.com, Despak Gupte advgupte @gmail.com, gopal.officecishirinkhajuria@gmait.com,
NGT-WESTERN ZOME BENGH PUNE punengiwzb@gmall.com, National Green Tribunal Pune ngt-pune@govin
Bee: rainbowwarriors2014@gmail.com

BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT PUNE
APPEAL NO. 20 OF 2022

WITH

1A NO, 63/2022

AND
IA NOQ. 6a/2022
Paul Lobo and Orsg ) .... Appellants

Versus
Gioa Coastal Zone Management Authotity and Anr )...Respondents

Please note that the captionsc Appeal was mentioned this moming before the Hon'ble NGT. The Hon'ble NGT was inglined to ot
de-reserve the matter from the stage of final hearing and was pleased 1o list the matter for condonation of delay on 19.04.2024. | g n,g__‘t_fr'

Plaase note thal a copy of this email will be used to show advance nalice to the Respondents of the next date of hearing of the
caplionad Appeal being 19.04.2024 for the purpose of condonation of delay. You maybe present if you so desire.

Regards,

Ronita Bhattacharya Bector

Advocate, High Court at Bombay
17, 1st Floar, Rohit Chambers,
Janmabhoomi Marg, Fort,
Mumbai 400001.

Mobile: 9920087464
[Due to network issues in the Fort area of Mumbai, please call me on WhatsApp in any urgent
sltuation]

On 04-Apr-P024, =l 140 AN, Homda Bnallacharvn cran J4. 005 gmad coms Wiile!

Ta,

The Hon'hle Bs

New Adm
1st figor, Tiog:
Fune, Maharas

mirs 413G

BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT PUNE

APPEAL NO., 20 OF 2022 ‘ -
WITH .

1A NO. 6372022

AND
|A ND. 84/2622
Paui Lobo and Ors } ... Appeitanis

Versus
Goa Coastat Zone Management Authority and Anr }..Respondents

\

Kindly aliow th

1020 am on Fan

The captioned Apreast wa
it was noted that th
the matter the 4p0
be heard on any coavenient aark

¥ 261h Fehruary 2024 whiarein
neartng Due ta the urgenay
: L No 83 of 2322 for sonconation of defay

anany convanent date,




Reagards

Ronita Bhanacharya Beclor

Advogate. High Court at Bombay

Janmathoomi Marg, Fort,
Mumbat 400001,
Mobile. 9820087484

[Due to network issues in the Fort area of Mumbai, please call me on WhatsApp in any urgent
situation]
<PaullobaMentioning-2.pdbs

SRR ANE T s e rohita b8 G omar.com.
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On 20-Juf-2022, 31 9:58 AM, Fonita Bhattacharya <ronita.nb @ gmail.coms= wrote:

AR CTLIE A AR AT SR TR IR AL OFTTIRLSS AT PR ELEC

RALLE LAFTL | TTL VA BRI AL T Wt L s3rddivml. O TIING A P
n

Appeal No, 20 of 2022

Goa Coastal Zone Management Authorty and Anr 1. HAespordents

Artached ta this email 15 4 conv of following documentsipapears and procesdings in relation to the abovecaptoned anpeal
hetare the Horn'hle NGT, Western Zone Bonen 1 which you ars Respondants,

. Appeal

. Interim Apphcation far argantntons (2uels

. Application for condenation of delay

. Qrder of the Hon'ble NGT dated 15.07 20322

. Motice issued oy the Hon'ble NGT gafed 16.007.2022

|8 I A R

Please note thal a copy of the prasent email wii be utdised 0 show compictish of senvice upon yol. Physical copies wili
3is0 ne served upst you shoamy

\

The ngxt date of the matter i 26 08 2022, you maybe present # you &0 desirs,

Regarcs
Arto D}-anmr(hr..-ua Cimombme
LR A

Advocate, High Court at Bombay
15t Floor, Masjid Manor Buiidaog.
16 Homi Modi Strest,

Fort. Mumbai 400023.
Telephone: 022- 22820182
Mobile: 9920087464

& 01_Complete-Petition_001_1654539487756 (1).pdf

<01_IA_001_ 1653009700403 prif=-<01 1A 001 1653305700403 pdf><01 1A 801 1 £53908700403.pdl=
<Q1_JA_D01 1653803760403 pdf>



From: Roniia Bhattacharya ronita b6 @gmail.com

Subject: Re:ntimation of pre-ponement of date of hearing in 1A 63 OF 2022 in Appeal 20 of 2022
Date: 15 April 2024 at 9:36 AM
To: National Green Tribunal Pune ngt-pune@gov.in, NGT-WESTERN ZONE BENCH PUNE punengiwzb@gmail com
: Deepak Gupte advgupte @gmail.com, gopal.officecfshirinkhajuria@gmail.com, goacoastalzone @grnait.com,
) ce-wrd.goa@nic.in, soares88@gmail.com, dhruv@anturkar.com
Bee: Rainbow Warviors rainbowwarriors2014@gmail.com

BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT PUNE
APPEAL NO. 20 OF 2022

WITH

1A NO. 63/2022

AND
1A NO. §4/2022
Paul Lobe and Ors ) .... Appellants

Versus
Goa Coastal Zone Management Authority and Anr )...Respondents

Dear Sir,

Please nota that vide ths trailing email dated 5ih April at 4.47 pm | had informed all the Respondents that the Hon'ble NGT hat
been pleased to de-reserve the matter from the stage of final hearing and was pleased to fist the matter for condonation of delay
on 19.04.2024,

The Registry of the NGT had been cc-ed to the said email, wherein it was also stated that & copy of the said email will be used to
show advance notice to the Respondents of the next date of hearing of the captioned Appeal being 19.04.2024 for the purpose of
condonation of delay

Therefore kindly take note of the fact that the Respondents have been informed in advance of the listing o! the Nova matter

Regards,

Ronita Bhattacharya Bector

Advocate, High Court at Bombay
17, 1st Floor, Rohit Chambers,
Janmabhoomi Marg, Fort,
Mumbai 400001.

Mobile: 9920087464

[Due to network issues in the Fort area of Mumbai, please call me on WhatsApp in any urgent
situation]

On 05-Apr-2024. =1 4:28 PYL Romits 3hatacharys cronita.hb E amall.cor

BEFORE THE MATIONAL GREEN TRIBUNAL 3{TTIMNG AT PUNE
APPEAL NO. 28 OF 2022

WiTH

14 NO. §3/2022

AND
1A NO, 64/2022
Paul Lobo and Ors } ... Appellants

Versus
Gioa Coastal Zone Management Authority and Anr ..Respondents

Rt

na Hon bie NOT, The ton oie NGT was inclined ©
e shadier for condonabion of delay ore 19.55 2024

Please note that ths captioned A

g ol

de-resarve e malisr rom ihe slage
N\

4 cind W

Regards,

Ronita Brattanhara Bestor



Advocate, High Court at Bombay
17, 1st Floar, Bohit Chambers,
Janmabhoomi Marg, Fort,
Mumbai 400001.

Maobila: BI20087464

fDug to network issues in the Fort area of Mumbal, please call me on WhatsApp in anyurgent
situation

aituation)

P o

On 25-Feb-2024, at 11:35 AM. Borita Bhattacharya <ronita.béegmatl.com= wrole:

To,

The Hon'bie Reagistrar.

National Green Tribunal, Western Zone Bengh
New Adminisirative Building, D-Wing

1st floar. Opposite Councll Hall Camp.

o, Maha asio s GGt

BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT PUNE
Ll

ATYCMY AL B iy OV AN
R EL P TR, oaF dpd el

WITH




1A NQ. 63/2022 -

AR
MINES

1A NO. 64/2022

Pawt Lobo and Ors }.... Appeliants
Versus
Gna Coastal Zone Management Autharity and Anr ¢ Respondents

The captioned Appaal is listed a1 3r Mo, 10 of the causelst ot the Aonbie NOT on Monday 26t Fehruary 2024 wagrain it
i5 naterd that the captionad Appeal will be acjotrned ang isted on 31st May 2054 for further hearng.

Windly alicw the advosate for i Appeilant Lo manhon the captaned Appeal belore the Han'ble NGT, Western Zone Bench
31 10.30 am on Monday 28th Fenruary 2024 to request an eather tixed date of hearing in terms of praecipe attached to this
email.

All of the Raspancents in the prasent mattar nave been coped 1o the present Anpoal n order to provide them agdvanco
nohice of the mentoning of the captioned Appeal at 10,30 am on Manday 26th Feboruary 2024

Reqards

Ronita Bhattacharya Beclor

Advocate, High Gourt af Bombay
17. tst Flogr, Rohit Chambers,
Janmabhoomi Marg, For,
Mumbai 460001,

Mobile: 9820087464

Due to network issues in the Fort area of Mumbai, please call me on WhatsApp in'any urgent

fs ek
siuaiion

[

<Fauiloveiie i1
<Appeal 20_2022 (28-07-2023).pdf

On 20-Jul-2022, at 5:58 AM. Bordita Bhattacharya <tgniia bE# gmail.coms wrofe:

BEFORE THE NATIONAL GREEN TRIBUNAY SITTING AT BURE
Appeal No. 20 of 2022

Pau! Lobo and Ors b Apoellams

Versus
Gaa Coastal Zons Management Authonty ang Anr ) -Respondents

Abtached {0 this email is 3 copy of following documentsipapers and proceedings in refation 1o the abovecaptioned
appeal pefore the Honble NGT, Wasienm Zomwe Banch i whicn you arc Respondepnts -

1. Appeal

2, intersin AppLoaUoR Tor UIGant Ienin Jenn’s
3. Application for condaration of calay

4. Order of the RHonhie NGT dated 15.07 2022
5. higiice rssuse by ihe Hon'the NGT delud 16072022

Pleaze no'e that a capy of ihe prezent emait will be Ltiksed to show compiation of service upon you. Physical copies wil
also be scrved upon you ahottly i

The next date of the matiar s 25.08.2022 you maype prasent i you so desire.
L]
Reagargs,

Ronita Bhattacharya Bector

Advocate. High Gourt at Bomisay

Ve P BRIl AL 1] [
Foal § OBl bdicegtid TR AR T A L it
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Fort, Mumbai 40002@.
Telephone: 022- 22820192
Mobile: 9320087464
5 01_Compiete-Petition_001_1654539487756 (1).pdf
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From
Subject
Date

To

Ce

Beco:

1084

Ronita Bhatiacharya ronita.b6@gmail.com

Re: Intimation of pre-ponement of date of hearing in [A 63 OF 2022 in Appeal 20 of 2022

18 Aprit 2024 at 9:37 AM

National Green Tribunal Pune ngt-pune@gov.in, NGT-WESTERN ZONE BENCH PUNE punengtwzb@gmail.com
Deepak Gupte advgupte @gmail.com, gopal.officeofshirinkhajuria@gmail.com, goacoastaizone @gmai.com,

ce-wrd.goa@nicin, soares88@gmail.com, dhruv@anturkar.com
Rainbow Warriors rainbowwarriors2014@ gmail-com

Dear Sir,

{0t&

Please note that vida the trailing email dated 5th April at 4.47 pm | had informed all the Respondenis that the Hon'ble NGT had
been pleased 1o de-reserve the matter from the stage of final hearing and was pleased 1o list the matter for condonation of delay

on 19,04.2024.

The Registry of the NGT had been cc-ed to the said email, whersin it was also stated that a copy of the said email will be used to
show advance notice to the Respondents of the next date of hearing of the captioned Appeal being 19.04.2024 for the purpose of

condonation of delay

Therefore kindly take note of the fact that the Respondents have been informed in advance, on the date on which the Han'ble
NGT was pleaset to allow the pre-ponement itself, of the listing of the captioned Appeal for the purpose of condonation of delay.

Regards,
Ronita Bhattacharya Bector

Advocate, High Court at Bombay
17, 1st Floor, Rohit Chambers,
Janmabhoomi Marg, Fort,
Mumbai 400001.

Mobile: 8520087464

[Due to network issues in the Fort area of Mumbai, please call me on WhatsApp in any urgent

situation]

O 1R-Apr-20724, 2t 536 A%, Ho

BEFORE THE NATIONAL GREEN TRIBUNAL
APPEAL NO, 20 OF 2022

WITH

1A NO. 63/2022

STTING AT PUNE

AND
1A NO. 64/2022

Paul Loba and Ors } ... Appellants
Versus

Deat Sit.

Fiease noie inal vas tne baiing em

delay on 19.04.2024.

T watl besn co-e0 b

The Registry of the
to show advanos notic

nurnnge of capoonation ot delay
purnoge of oRQONaton DT ey

Regards,

Ronita Bhattacharva Bector
L]

Advacate. High Court at Bombay
197 Aot Fimar Drminit M
15y s d BaAd. 4 Ter s e

Janmabhoomi Marg. Forl.
Mumical 400007,
Mobile: 2920097404

Barasharva «ronita.bi Fomail.coms wrots!

Goa Coasial Zone Management Authority acd Arnr ). Respondents

haer pleased to Se-reserve the matter bom tie stace of frdl heanng A wis pleasec o it e rnatter for condonation of

Therefore kindly ta<e nuts of the fact that the Rezpondanis have baen ormed i advares of the Gsting of the Nova matter
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[Due to network issues in the Fort area of Mumbai, please cali me on WhatsApp in any urgent
situation]

tatl)

oo s i o Pein e o anta b8t amaiicom

Lt ITEE PR oB

1oAY ihaen

On 0d.Apr-2024. at 11:40 AN, Honhta Bhattazharya <rohita bB Bomailoome wrote:

To,

The Hon'le Hegistrar,

Natonal Green Tribinal, Western Zone Bench
New Administrative Building, D-Wing,

15t #igor, Opposite Counclt Hall, Camp,

Pune, Maharashira 411001

BEFORE THE NATIONAL GREEM TRIBUNAL SITTING AT PUNE
APPEAL NO. 20 OF 2022

AT

wilh . -

1A NO. 63/2022

AMD
-

s

1A NO. 64/2022

Paul Lobo and Ors ) ... Appellants
Versus
Goa Coastal Zone Management Authority and Anr 1. Respondents

Kindly allow the advocate for the Appaiant to menhon the captioned Appeal befgre the Hon'bla NGT, Wesiern Zone Banch
at 10.30 am on Friday 5th Apnl 2024 (o request an carier fixed dafe of nearing in terms of the prarcipe altacned to this
email.

The captionse Appeal was st iistod Gl Sr e 10 o e eslisehs? of et Hos bio NGT on Monday Dith Pebroay D
whersin it was notad that the captivned Appeal will be =) st Moy 20294 tor fither heanng Lhie 1o
the urgency 111 the satter the Appeiiants proy that the TA nG ol 64 of & prn Febed atud the 1A Mo 62 of POST o

eyl rs ot riria g ERE L R RN FEE LGN T se nmsre L F R il Ak rags it iane

ot avt heted on
lor it

fmarigaTe Gl T e A
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-

Al of the Respondents in the prezent maller havea been coped o the prezent Appeal in order to provice them advance

notise of e mecnoaing oF e catdioned Appes 3t 1350 o Friday Bin ape guld

Repards
FRonita Bhattacharya Bector

Advocate, High Cour! al Bombay
17, 1st Flgor, Rohit Chambers,
Jarmabhoomi Marg, Fort,
Mumbai 4000601,

Mabile: 9920087464

[Due to network issues in the Fort area of Mumbai, glease call me on WhatsApp in any urgent
situation}
<Fauilobstientioning-2 pdiz

On 25-Feb-2024. at 11:35 AM. Ronita Bhatlacharya <vonita. b6 Bamat.com= wrote:

To,
The Hon'ble Ragistrar
Mzltinna! Green Trbonal Western Zone Bonob

D-Wirg.,

Naw Adminisiralive Buildin

15t floor, Qpposite Council Hall, Camp
Pune. Maharashira 411001

BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT PUNE
APPEAL NO. 20 QF 2022

WITH

IANO. 83/2022

AND

1A NO. 64/2022

Patil Lobo and Ors § ... Appellants
Versus
Goa Coasiai Zune Manageineni Auibority and Anr b Respeadents

The caphoned Appealis fated at 8r No. 113G of tne causelis! of the Ron'tle NGT or Monday 26th February 2024 whereir
it is noled that the caplioned Appeet witl be adinurned and flisted an 31st May 2024 for harther heanng.

Kindly allow the advocate oy the Appeliant 1o mention the caplioned Appea! before the Hon'bic HET, Wastern Zone
Bench af 10.30 am on Menday 26th Febroany 2024 1o request an eartier fixed date of hearing in terms of praccipe
attachecc to this email.

Al of the Respandants in the presen! maller nave been sopied o the present Appeal in order la provige them advance
notice of the mentiemng of the caotionad Apreal al 10.37 am on Monday 26th Fehruary 2024

Regards

Ronita Bhattacharya Bector

Advocate, High Court at Bombay
17. 1st Floor, Rohit Chambers.
Janmathoomi Marg, Fort,
Mumbai 400001,

Mobile: 5220037284
[Due to network issues in the Fort area of Mumbai, please call me on WhatsApp in any
urgent situation]

vl aholdesthornzieg (1) gl
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BEFQRE THE NATIONAL GREEN TRIBUNAL SITTING AT PUNE
Appeai No. 20 of 2022

Paut Labe and Ors L Appelianis

Versus
Goa Coastal Zone Managemanl Athority and Anr b Fespondaris

Attacned to this emall ks a copy of following documents/pa

e B baps Hen Eaatinbe AHZT Wentons Pres Bemoh
appeal peforg the Bonle MGT. Woster: Zono Bo

1, Appeai

2. interim Application Ior nroentinterim roliodz

3. Application tor condonation of delay

4, Order of the Hon'ble NGT dateg 15.07.2022

5. Motice issued by the Hombie NGT dated 16.07.2028

Plcase note that a copy of the present emall will be tilised to show complslion of gervice upan you. Physical copies
will also be served upon you shortly,

The next date of the maliar is 26.08,2022, yod maybe present it you so desire.
Y Y L ¥ .

Regards,

Ronita Bhattacharya Bector

Advocais, High Court at Bombay
1st Floor, Masijic Manar Building,
16 Homi Modi Street,
Fort, Mumbai 400023

[ P ey A a S L S e 15 Eata R R R LAl
!CIE:._‘!!L,"(C. [ RSy Y SR Y S el

Mobile: 5920097484
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From:
Subject:
Date:
To:

Ce:

Beco:

Ronita Bhattacharya ronita.b8 @gmail.com
Re: Intimation of pre-ponement of date of hearing in 1A 63 OF 2022 in Appeal 20 of 2022

18 April 2024 at 9:37 AM

National Green Tribunal Pune ngi-pune@govin, NGT-WESTERN ZONE BENCH PUNE punengtwzb@gmail.com
Deepak Guple advgupte@gmail.com, gopal.officeofshirinkhajuria@gmail.com, goacoastalzone @ gmail.com,

1088

ce-wrd.goa@nic.in, soaresBs@gmail.com, dhruv@anturkar.com
Rainbow Warriors rainbowwariors20i4@gmail.com

Dear Sir,

102~

Please note that vide the trailing email dated 5th April at 4,47 pm [ had informed all the Respondents that the Hon'ble NGT had
been pleased to de-reserve the matter from the stage of final hearing and was pleased to list the matter for condonation of celay
on 15.04.2024.

The Registry of the NGT had been cc-ed to the said email, wherein it was also stated that a copy of the said email wilt be used to
show advance notice to the Respondents of the next date of hearing of the captioned Appeal being 19.04.2024 for the purpose of
condonation ot delay

Therefore kindly take note of the fact that the Respondents have been informed in advance, on the date on which the Hon'ble
NGT was pleased ‘o allow the pre-ponement itsell, of the listing of the captioned Appeal for the purpose of condonation of delay.

Regards,

Ronita Bhattacharya Bector

Advocate, High Court at Bombay
17, 1st Floor, Rohit Chambers,
Janmabhoomi Marg, Fort,
Mumbai 400001,

Moabile: 9920097464

[Due to network issues in the Fort area of Mumbai, please call me on WhatsApp in any urgent
situation]

Cn 18-Apr-2023, gt G836 AM T
HEFORE THE NATIOMAL
APPEAL NO. 20 OF 2022
WITH

fAND. 63/2022

AND

A NO. 84/2022

Paul Loho and Grs | ... Appellants
Versus

Goa Coastal Zone Management Authority and Anc )., Respondents

Dear Si

PViease noe hat vde 08 haling eMean Gdiey Sl A

beer pleased to de-reagve e maTer from. e 3

detay on 15.04.24624,

The Regstry of i
to show advanos

o] rardas sty o8 Aelsy
nurpose of condenatnn oF delay

= .
Byt e rmatter for condenation of

is0 stoted thal a copy of the sawd emal! will be used
ned Appeal teing 12,04 2024 for the

Theretors kindly 1a<e nedz of the fact that ihs Hespondenis nave peen rdorrnes i oadvarce of the isting of ihe Neva mattar

Regards,

Rorita Bhattacharya Bector

Advocate, High Ccort al Bomcay

1';7 tot Elans D
N i

HECIE I LI Ei

[Nl it
[S10 PN

it
Faoairrgdida

Janmabhoomi Marg, Farl,
Mumbat 45006,
Mobile: Q920097 484
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[Due to network issues in the Fort area of Mumbai, please call me on WhatsApp in any urgent
situation] ‘

ronta.ns @ amall.oom

G AN g

On 04-Apr-2024. atl 11:40 AM, Ronita Bhattacharya ~ronita b6 & gmail.soms wrote.

To,

The Hon'tle Registear,

National Green Tribuaal, Westera Zone Bench

New Adminstrative Buiding, C-Wing,

15t ficor, Opposite Council Hall, Camp,

Piihe, Maharashira 411001 )

BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT PUNE
APPEAL NO. 20 OF 2022

WITH

IA NO. 63/2022

AND
1A NQ. 64/2022
Paul Lobo and Ors ) ... Appelants

Versus
Goa Coastal Zone Management Authority and Anr )...Respondents

Kindly allow the agvocate tur the Aopefiant t msntion ihe captioned Apneal before the Hovole NGT. Western Zone Benon
at 10.30 am on Frday Sth April 2024 (o radusst an catiter iken dste of heanng in terms o1 the praecipe anached o this
ematl,

The captivrad Appeil wois Last bsterd 150 N 5 of e caaseist of 210 sl e NOT o Matndoy 260§ ebrary s
wherein it wis noted that e saphoned Appeal il b dionmied aned etedd on 30t Moy 2000 or Tirther heanng Erae fo
for et reded ek e BA RO ST of o0 far

cagtinlaTiey 40 cge RSN ST Greores Teavig dhpie fa Tl o Caenn Fpa e T ianrg e EOUREEE ienian cigio

the wrgoiaey 11 e it he Appeibints proy ot the 2o ol G0 ol sty
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Al of the Responcets o the pressnt mat (Pr hirve hasn copied o the rx!uwhi At

?E::SJ  arder D provide thern advatee
witme of g menloning of e capianed ol LR arm on Frday hinoap C

Begaes
Ronita Bhattacharya Beclor

Advocate, High Courl at Bomoay
17, 1si Floor, Rokit Chambers,
Janmabhoomi Marg, Fort.
Mumbai 400001,

Mobile: 9320097464

[Due to netwark issues in the Fort area of Mumbai. please call me on WhatsApp in any urgent
situation]
~Favil.obobdgriiomng-Z.pdis>

On 25-Feb-2024, at 11:35 AM. Bonita Bhatiacharya <ronda.b

armail.coms wrote:
To.

The Hor'ble Registrar,

!
New Administrative Buitding, D-Wing.
15f flpor. Oppesite Council Hall. Camg,
Pung Maharashtra 411007

anal Sroan Tn""aln"!i Wasiorn Zona Benct

BEFORE THE NATIONAL GREEN TRIBUNAL S{TTING AT PLUNE
APPEAL NO. 20 OF 2022

WITH

1A NO. 63/2022

ANE
iANO. 54/2022
Paul Lobe and Ors j ... Appeifants

Versus
Gua Coasial Zone Managemeni Auihoniy and Anr L. Respondenis

The captionad Appoal is ligted at Sr No. 10 of the causclist of the Hon'bie NGT on Manday 26ih February 2024 whorein
il is noted that the captoned Anpesi will ba adiourned and fisted on 313t May 2024 for further heanng. .

Kindly altow the advocate for the Apgeliant iz mantion tne capfioned Appeal belore Ihe Hon'ble MGT, Western Zone
Bench & 10,30 am o1 Monday 26th Febroay 2024 to reguest an earkier fixed date of hearirig in terms of prascipe
attached 1o this email.

Al of the Bespondants in the prosent matter have beon copled {0 the present Appeal in arder i provide them advance
notice ot tha mentioning of the caclioned Appeal af 1030 am on Monday 26ih Fehruary 2024

Regargs

Ronita Bhattacharya Bector

Advocate, Righ Court at Bommbay
17, 1si Finor, Rohit Chambers.
Janmabhoomi Marg, Fort,
Mumbai 400001,

KA nnﬁnnn"dc
Vi ‘IJC e PN R g

[Due to network issues in the Fort area of Mumbai, please call me on WhatsApp in any

urgent situation]

<taulboboMeantiomng (it
cADpEat 200 2028 (2A-N7-2025; pdf
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BEFORE THE NATIONAL GREEN TRIBUMNAL SITTING AT PUNE
Appeai No. 20 of 2022

PauiLopo and Qrs 1., Appellanis
Versus
Goa Coastal Zons Management Agthority and Amr . Responderty

papars and proceedings inrelation to the abovecaptioned

crra e Becnamdoate
A IR A R SN 0 R I hh AN

el e fren Hhoe Hamiaia R VAl mmd s T
QERTO DOICIL 50 SO0 O SaS YVRLUNT L

. Appeal

_interim Application for proen: intarim reliel:

. Bppiication tar condonation of dalay

. Order of the Hon'blie MGT dated 15.07.2022

. Notine issued by the Hon'sle NGT dated 15.07.2022

2y —

SN

Picase note that a copy of the prasent email wilt be wiilisad to show complotion of se-vice upon you. Prysical coples
will alsa be served upan you sharthy.

Regards,
Renita Bhattacharya Bector

Advocate, High Court af Sombay
1st Floor. Masjid Manor Building,
16 Homi Modi Street,
Fort, Mumbai 400023,

Tolambmes- OO0 ASg0A40M

FTHO L G 0. UL £Llaw

Mouile: 89206097464

.
i~ 1 atldine NN4 ASCAZIOAR £
& ¢ l_uGi’ﬂi’}uEtE'Patuiu ; 001 1054530487756 {1)pdr

<07 1A _ Q3 1853909700403 pdi=«t_IA_001_ 1853908700403 pdf<01_JA 001 1853209700403, pdi=
<01 _1A_{51 1653508700403 pdt>
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BEFORE THE NATIONAL GREEN
TRIBUNAL SITTING AT PUNE

APPEAL NO. 20 OF 2022

{Under Section 18(1) read with Section 14, 15, 16 and
20 of the National Green Tribunal Act, 2010)

Paul Lobo and Ors )....' Appellants

/ Versus
/4 \\, §Hﬂ \ ~‘

/ /‘“ SALCETE uwu \i Goa Coastal Zone Management Authority and Anr)
l\” t& MARGA. )-GO v] #
\G

amad.No 34414 espondents
RN s o
N5 %™ 3/
N Of & ~a O INDEX
SR NO |PARTICULAR PAGE
NO
1 Affidavit on Service on behalf of |
the Appellants ~ - i
2 ANNEXURE A -1 - A copy of| .
the email dated 20.07.2022
3 ANNEXURE A-2 - A copy of

the acknowledgment of service

duly signed by the Respondent
No. 1, 2 and 3 dated 27.07.2022

/]/im/géf
/4



) .

20rg S E)
8 8'0‘25/ \Q‘ 3 /

Y \ SN
Bl "

Vo

1093

4 ANNEXURE A-3 - A COFY
RPAD receipts dated 28.07.2022 | -
along with the confirmation of
delivery on 01.08.2022 as
obtained from the website of the

indian postal service

The index is filed on the 9th day of August 2022 at

Goa

Through

; . ; s

N
ADVOCATES FOR THE APPLICANTS
1st Floor, Masjid Manor Building
16 Homi Modi Street
Fort, Mumbai -400023
Email: ronita. b6@gmail.com
Mobile No. 9920097464
Advocate Code No. 120386
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BEFORE THE NATIONAL GREEN

TRIBUNAL SITTING AT PUNE
APPEAL NO. 20 OF 2022

(Under Section 18(1) read with Section 14, 15, 16 and
20 of the Nationa! Green Tribunal Act, 2010)
Paul Lobo and Ors )... Appeliants

VYersus

Goa Coastal Zone Management Authority and Anr)
-..Respondents

AFFIDAVIT OF SERVICE

1. 1, Paul Lobo, s/o Candid J Lobo, R/o House No.
14, Tamborim Cavelossim, Salcete, Goa,

Appellant No.1 above named herein, do hereby

gt {\_, state on solemn affirmation.

4
.
i 4
v
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2. Vide an email dated 20.07.2022, the advocate of

a»‘&?\\: the Appellants had served a scanned copy of the
y VM N

Py Sl

S e *‘,‘;\ present Appeal No. 20/2022 along with the

R T A
L B *;L y Interim Applications filed therein and the notice
S ﬂ:{'..:' o . H ‘.,‘ .'

o A

LN iz Ty
= s \\# :

RS 16.07.2022 to the official email addresses of

issued by this Hon'’ble Tribunal dated

Respondent No. 1,2,3 and 4. A copy of the email

dated 20.07.2022 has been annexed hereto and

marked as Annexure A-1.

. On 27.07.2022, I served a physical copy of the

present Appeal No. 20/2022 along with the

Interim Applications filed therein and the notice

Sy upon the Respondent No. 1, 2 and 3. Annexed

,'-‘/{"’;j::q_.:_"--, . . .
/f;,?' SR issued by this Hon’ble Tribunal dated
N _; L. % 16.07.2022 as well as the order of this Hon’ble
“L.ewi ! Tribunal dated 15.07.2022 physically in dasti
or b

hereto and marked as Annexure “A -2” is a

copy of the acknowledgment of service duly
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signed by the Respondent No. 1, 2 and 3 on -

27.07.2022.

. On 28.07.2022, I served physical copy of the

present Appeal No. 20/2022 along with the
Interim Applications filed therein and the notice
issued by this Hon'ble Tribunal dated
16.07.2022 as well as the order of this Hon’ble
Tribunal dated 15.07.2022 by RPAD upon the
Respondent No. 4. Annexed hereto and marked
as Anmexure “A -3 colly” are copies of the
RPAD receipts dated 28.07.2022 along with the
confirmation of delivery as obtained from the
website of the indian postal service

https://www.indiapost.gov.in/.

I say that all Respondents have been served the

present Appeal No. 20/2022 along with the

" Interim Applications filed therein and the notice

‘ fL\/ issued by this Hon’ble Tribunal dated

{o%o
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16.07.2022 as well as the order of this Hon’ble

{021

Tribunal dated 15.07.2022 by RPAD

Solemnly Affirmed at Goa )

2O TSN paed A )
G GORN ated this 9th Day of August 2022 )

Lo R
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SRS
-:xbhl oy % 'y
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%, e 0 i*
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SR Ky v Deponent

RONITA BHATTACHARYA
Advocate for the Applicant
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Ratzmnly af(?remed baffore me hy
- ]
e Stri /Bmt.t"“ikvc'b& .
T Wha ia identified to me h et e
//ﬂo T ST ek 9;“3:__ 2
T L% Shri /Smt S LT 1.0
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SGys oL SUBHASH KRISHNA KANEKAR

R NOTARY

STATE OF GOA (INDIA)
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From: Ronita Bhattacharys ronita bf@gmal.com & .
Subject: Service of Appeal No. 20 of 2022
Date: 20 July 2022 at :58 AM
To: goacoastalrona@gmail.com, soaresBB@gmall.com, ce-wid.goa@nic.in. secy-moaf@nic.in, Legal Monkoring Call
Ime.moefcc@gov.in, Rainbow Warriors rainbowwarrions2014@gmadl.com

BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT PUNE
Appeal No. 20 of 2022

Paut Lobo and Ors ).... Appellants
Versus

Goa Coastal Zorw Management Authority and Arv )...Respondents

Attached to this email is a copy of following documents/papers and proceedings In reigtion to the abovecaptioned appeal befara
the Hon'ble NGT, Westem Zone Banch in which you are Respondents:

1. Appeal

2. Interim Application for ungent interim refiefs

3. Application for condonation of delay

4, Order of the Hon'ble NGT dated 15.07.2022

5. Notice issued by the Hon'ble NGT dated 16.07.2022

Please note that a copy of the present email wilt be utifised 10 show complation of service upon you. Physical copies will also be
served upon you shortly.

The next date of the matter is 25.08.2022, you maybe present if you so desire.
Regards,
RAonita Bhattacharya Bector

Advocate, High Gourt at Bombay
/ 1st Floor, Masjid Manor Building,

16 Homi Modi Street,

Fort, Mumbai 400023.

Telephone: 022- 22820192

Mobile: 9920097464

01 Complete-Petition_007_165/4530487756 (4).ndf

= = = =

FoF LN

01_JA_D01_1653 01_1A_001_1653 01_JA_001.1653 O1_JA_001.1653
909700403.pdf 509700403.pdf 909700403 pdf 909700403.pdf
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DASTI
BEFORE THE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE
Appeal No. 20/2022 (W2
LA. No. 6372022 (WZ} & 1.A. No. 64/2022 (WZ)
h._, Paul Lobo & Ors.
Vs.
| Goa Coasatl Zone Management Autharity & Ors.
’ ot i

1., Goa Coastal Zone Management Authority NS Respoz;)r:lgiﬁ:m 3{: o ma%e ¢nae-
\/'l‘hrough Its member Secretary, L Towieoen ‘

s
4™ Floor, Dempo Towers, Patto Plaza, Panaji, God 403001 w1 Her ”
Ph. No.: 0832-2951089; Email: goacoastaizone@emaitiz it Goa- 403

\_/24,’ s. Nova Resorts Pvt. Ltd. Through Its Director HUA SR
C/o Soares And Associates, G-1, Vikas Buildings, “L}@Ex %

18% June Road, Panaji- 403001 et \«}55; !
Bh. 0832.2225040; Email: soares88@gmaileom e Jis

NN

‘ \_} Gos Water Resources Department Respprdensno. 3
o Thrpugh [ts Chief Engineer, Sinchan Bhavan, S
" v Nefir Police Station, Porvorim, Goa 403521
. Phone No: 0832-2413043; Email: ce-wrd.goa@nic.in

4, Ministry Of Environment, Forests . Respondent No. 4

And Climate Change through The Joint Secretary,

on4 Floor, Agni Block, Indira Paryavaran Bhawan,

Jorbagh Road, New Dethi- 110003

Contact Number- 91-11-20819220; Email: secy-moef@nic.in

NOTICE

1. The above titled Appeal is posted for hearing on 25.08.2022 at 10.30 AM
through Video Conferencing before The National Green Tribunal, Western Zone
Bench, Pune. ) -

\- .

2. Please nole that you shall make yourself available, or represent through
authorized legal representative, on the date and place indicated herein above 01“
default, the said Appeal will be heard and determined in your absence. T

1. Given under my hand and the seal of this Tribunal, thisthe 16.07.2022.

.\L'.'Jc":‘&n ;\\\ .t
: .. C‘/’ o A T A 8 A
) : S Y Ty T L
s EoD o1 130 Repistell
. \ AN S b r, NGT
End: Compilation I & Ul along with the order N .\“__'_ R
{For Orders, Couse Lists & other information, please visit our webs'fﬂt-__g:_ L, :ﬂ;j‘a_'!'ﬁ;égnnl_ covin;
Pagelafl
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BEFORE THE NATIONAL GREEN TRIBUNAL

SITTING AT PUNE
APPEAL NO. 20 OF 2022
Paul Lobo and Ors ). Appellants

Versus

Goa Coastal Zope Management Auth.érity and Anr)
...Respondents

AFFIDAVIT OF SERVICE

On this dated 9th August 2022

ADVOCATES FOR THE APPLICANTS
1st Floor, Masjid Manor Building

16 Homi Modi Street

Fort, Mumbai -400023

Email: ronita.b6@gmail.com

Mobile No. 9920097464

Advocate Code No. 120386
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